{a) whether the census for the Below Poverty Line (BPL) population due to be completed

this year has made revisions on the assessment benchmarks;
(b) whether the survey will account for persons with disability ; and
{c) thedetails of inclusion of new groups therein?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI PRADEEP
JAIN): (a) A new set of criteria has been proposed for identification of BPL households under Socio-
Economic and Caste Census 2011 (SECG 2011).

(b) Yes Sir.

(c) As per proposed criteria for identification of BPL households following categories of

households would be automatically included subiject to exclusion criteria.
(i) Households without shelter;
(i)  Destitutes/living on alms;
(i) Manual scavengers;
(iv)  Primitive Tribal Groups;
(v) Legally released bonded labourers;

The remaining households (subiect to exclusion criteria and compulsory inclusion) will then be
assigned deprivation scores depending on the number of deprivation indicators they satisty for

ranking purpose.
All weather road connectivity in rural areas

2308. SHRI A4, JINMAH:
SHRI SHIVANAND TIWARI
Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) what was the estimated target of connecting villages by all weather roads during the last

three years;
(b) whether targeted results have been achieved and if not, the reasons therefor; and
{c) theaction proposed to be taken to ensure achievernent of targets in future?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI PRADEEP
JAINY: (a) and (b) Under Pradhan Mantri Gram Sadak Yojana (PMGSY), Target and Achievernent

in terms of habitation connected during the last three years are as under:
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#  Year Habitations (In Nos.)
Target Connected

1. 2008-09 to 2010-1 35,100 20,934

hMajor reasons for shortfall in achievements of targets are as under:
(i)  Limited institutional and contracting capacity in States

(i)  Mon-availability of land and Forest clearance

(i) Unfavorable weather conditions.

(c) Rural Road is a State subject and execution of PMGSY is done by the State
Governments. The State Governments have been requested to take suitable necessary action to
expedite works under PMGSY and achieve targets. The following steps have been taken by the
Ministry/NRRDA :

(i) States have been reguested to augment executing capacity.

(i)  Bidding document provisions have been rationalized .

(i)  Training is being imparted to field engineers for capacity building.

{(iv) Regular and structured review of Physical and Financial progress.
Funds allocated for rural development schemes

12309, SHRI RAYI SHANKAR PRASAD:
SHRI RAM JETHMALANI:
Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) whether it is a fact that discrepancies is being noticed in funds allocated, released and

utilized for Gentral Government funded schemes being run for rural area development in the country;
{b) ifso, the reaction of Government thereto; and

(c) the details of funds allocated, released and utilized for the rural development schemes in

the yearsin 2009-10 and 2010-11 and the names of these schemes?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI PRADEEP

JAINY: (a) and (b) Mo, Sir. The allocation of funds under rural development schemes is made to

TOriginal notice of the guestion was received in Hindi.
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